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€. 01] 7% faeeht, qeeTfaaTe, a1, 2026/47 11, 1947
No. 01] NEW DELHI, THURSDAY, JANUARY 1, 2026/PAUSHA 11, 1947
CIEEEISE]

% feeety, 31 fewwaw, 2025

FLA. 1(3).— Feal T TR, @A MY @i (B e AfRase) sifaf==w, 1957 (1957 71 67)
T GTT 4 7 ITLTT (1) T TAL TEqH BT TG RdT 7 TART FTd g0 3T AT I[OraT TUE o e
forar we wforeror yaTEE A g SUEtg T F qRumHEEEY, a9, @ §EeT

TTOE 12 3FTEq, 2021 F 29T 54T TH.VI-16/15/2021-17 VI 51T [T Jeamtaa st @rer srfsreon it
st & o AnTae s MEidl  Sqa “Yav @ @ist Ao & T §o94 gaas aw sdedaq
wTzae forfies =i srfamgfea #dt 21

2. I ATHERLT, I AR FHgial § AAEe odf F soures # qaeror §iaamd faifead :m)

3. Tg ATELAAT TSI H THE THRTF hl ATG & T T 0T FFTY o o7 T SIa TATIT % AT
T AT T THAHTH T, TAH o ST T [Aaq< gl, TI Tl

[7. /. TH.VI-16/22/2022-ET7 VI]

farer w1, AT @fa

02 Gl/2026 )
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MINISTRY OF MINES
NOTIFICATION

New Delhi, the 31st December, 2025

S.0. 1(E).— In exercise of the powers conferred by the second proviso to sub-section (1) of section 4 of the
Mines and Minerals (Development and Regulation) Act, 1957 (67 of 1957) and consequent upon accreditation provided
by the National Accreditation Board for Education and Training of the Quality Council of India, the Central Government
hereby notifies M/s Unised Research Consultants Private Limited under “Category ‘B’ Exploration Agency”, as per the
guidelines for notification of accredited private exploration agencies issued by the Government of India, Ministry of
Mines vide order number M.VI-16/15/2021-Mines VI, dated the 12™" August, 2021.

2. The said agency shall carry out prospecting operations in compliance with the conditions specified in the said
guidelines.

3. This notification shall remain in force for a period of five years from the date of its publication in the Official
Gazette or till the expiry or termination of the accreditation granted, whichever is earlier.

[F. No. M.VI-16/22/2022-Mines VI]
DINESH MAHUR, Jt. Secy.
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